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ORDER

The Bench has made the following order:

Heard Smt. R. Bhuvaneshwari, learned Resolution Professional and
Shri Shashi Kiran Shetty, learned Senior Counsel for the Applicant in
[.A.No.42/2021 and Respondent No.l1 to 3 in I[.A.No.41/2021 and .
Shri Manu Kulkarni, learned Counsel for the Applicant in 1.A.No.43/2021,
through Video Conference.

In I.A.No.41/2021

Smt. R.Bhuvaneshwari, learned Resolution Professional, submits that
notice has already been served on the Respondent Nos.1 to 3 and
arguments are concluded so far as the Respondent Nos.1 to 3 is
concerned.

Shri Manu Kulkarni, learned Counsel for Respondent Nos.4 & 5 wants
short time to conclude their arguments. For the arguments of the Counsel,
post the I.A.No0.41/2021 on 22.02.2021.

In I.A.No.42/2021

Order Reserved in I.A.No.42/2021.

Both the parties are directed to file brief written gist of arguments within a
week. ‘

In I.A.No.43/2021

Shri Manu Kulkarni, learned Counsel for the Applicant, requests to post
the matter on 17.02.2021, as the Senior Counsel held up in other Court.

Post the case on 17.02.2021, under the caption ‘For Orders’.
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